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THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) Modernisation
of the Army is an ongoing exerciss. Plans
in this regard arc periodically reviewed
and updated taking into consideration de-
velopments in our security eavironrent.
The strategic and technological contents
of the Gulf war are under analysis, for
initiation of appropriate action,

(b) Reliable information is not as yet
available to suggest that Pakistan have
acquired the ultra modern and precise
weapon systems used in the Gulf War.

Setting up of a Research Station in Antarc-
tica by Pakistan :

683. SHRI DHULESHWAR MEENA:
Will the PRIME MINISTER be pleased
10 state:

(a) what is the reaction of the Antarctica
Treaty Nations to the Indian proposal
for a lesally binding moratoriuy, on min-
ing in Antarctica;

(b) whether it is a fact that Pakistan
is also setting up a Research Station in
Anturctica; ’

(¢) if so, whether it has the approval
of the Antarctica Treaty Nations; and

(d) if so, what steps Government pro-
pose to take to ensure that India's research
operations and studies In that region are
not hampered ?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SMT.
MARGARET ALVA): (a) There has been
convergence of consensus on  the hasic
elements of the Indian proposal and the
Antarctic Treaty Consultative Parties have
agreed to proposal for a 50-year prohibi-
tion on mining activities in Antarctica
with specific provisions for review after
that period.

(b) Yes, Sir. The first Pakistani scienti-
fic expedition to Antarctica was launched
in December, 1990.

(¢) No, Sir. Pakistan despatched its first
expedition without making any move to
join the Antarctic Treaty of 1959.

(@) Does not arise as India’s research
operations and studies in the region are
not likely to be hampered.
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Gallantry awards to Army personnel

684. SHRI PRAKASH YASHWANT"
AMBEDKAR: Will the Mipister of DB-"
FENCE be pleased to state:

(a) whether any gallantry awards were
given to army personnel who took part
in the Sri Lanka operation under the
Indian Peace Keeping Force; and

(b) whether Government have hcnoured
those army personnel who took part in
the operation Blue Star in Punjab ?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) and (b) Appro-
printe awards were given to Defence
Services personnel, in deserving cases of
demonstrated gallantry, in these operations.

Production of ammunition for Swedish
- 155 MM field gun

'685. SHRI SURESH KALMADI: Will
the Minister of DEFENCE be pleased to
state:

(a) whether it is a fact that large scale
production of sophisticated ammunition for
the Swedish 155 MM field guns has since
been undertaken in the country; and

(b) if so, what would be ths exient of
reduction of imports of ammunition and
saving of the foreign exchange ?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) No, Sir

(b) Not Applicable,

Muitinationals in sports goods industry

686. SHRI VIREN T, SHAHM: Will the
PRIME MINISTER be pleased to state:

(a) whether Government’s attention has
been drawn to the news item which ap-
peared in Financial Express. Pelhi, duted
4th July, 1991 entitled “Sports Goods
Industry—decision o bring in multi-
nationals decried” indicating that the sports
goods industry which predomipently is of
small sector nature employing more than
70.000 workers exporting morz than two-
third of about Rs. 100 crore annual pro-
duction is likely to be affected significantly
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through letters of intent issued (0 multi-
‘nationals in 1988 to market products,

especially of foreign brands imm the domes-
tic market affecting viability of Indian
sports goods industry who markat one-
third of their production within the coun-
try; and

(b) what policy steps are being contem-
plated to ensure that the sporis goods
industry, an essentially export-oriented in-
dustry, does not suffer due to coastraints
in marketing within India ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI P. J.
KURIEN): (a) Yes, Sir.

(b) Certain items of sports goods are
reserved for exclusive manufacturg in
small scale sector. However, under the
provision of Industries (Development and
Regulation) Act, 1951, no permission is
required to be obtained by companies for
marketing items manufactured by small
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scalc units. Presently. no policy steps are
contemplated in this regard.

Coustractioz of plants for fertilizers,
pesticides and allied chemical

687. SHRI MENTAY PADMANA-
BHAM: Will the PRIME MINISTER be
pleased to state:

(@) the details of the plants under
construction in public sector pertaining to
fertilizers, pesticides and allied chemi-
cals;

(b) what is the fotal outlay for such
plants; and

(c) what are the foreign loans contracted
for such plants and annual interest there-
on?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI CHINTA MOHAN):
(a) to (¢) Information is zivea below :—

Name of the Plant

Total Outlay  Fcreign loans con'r-cted
(Rs. in lakhs) and rate of intcrest

Fertilizer Scctor

1. Paradeep Phosphates Project at Paradeep

]

cals & Fertilizers Ltd (RCF) at Thal.

3. Di-Methyl Formamide Project of RCF at Thal

4, Methanol Revamping Project of RCF at
Trombay.

Pesticides Sector

5. Project of Hindustan Insecticides Ltd. for
manufacture of Monocrotophos at Rasayani .

6. Hindustan Insecticides Ltd. Project for manu-

facture of Endosulpan chhmcal at
Udyogamandal

. Methyl-aminc Project of Rashfriya Chemi-

63082 Swiss Franc 85,96,798 at the
rate of interest of 9.25%

1275

988 .

1822 RCF contracted for loanm
with the IDBI and no
direct foreign loan s in-
volved.

Interesto n IDBI  loan is
payable in Indian rupees.
445,40 .-
2498




